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(c) the steps taken by the Government to maintain 
these quarters properly?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir. The 
railway quarters in Danapur area are periodically 
maintained.

(b) and (c) Do not arise.

Rail Link in Tribal Areas

1468. SHRI TARACHAND BHAGORA : Will the 
Minister of RAILWAYS be pleased to state :

(a) whether all the tribal areas of the country are 
connected by the Railway Line;

(b) if not. whether Government have conducted any 
survey in this regard;

(c) whether tribal district Banswada in Rajasthan is 
connected by the Railway line; and

(d) if not. the steps proposed to be taken by. the 
Government to connect all the tribal districts in the 
country by the railway line especially Banswada district 
of Rajasthan9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) ; (a) to (c). No. 
Sir.

(d) There is no such proposal at present.

[English]

Doubling of Railway line from Surat to Bhusaval

1469 SHRI KASHIRAM RANA : Will the Minister 
of RAILWAYS be pleased to state :

(a) w hether there is any proposal under 
consideration of the Ministry of doubling of the railway 
line from Surat to Bhusaval;

(b) if so the details thereof; and

(c) the time schedule for the completion of each 
project in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) to (c). No, 
Sir However a survey for doubling of pari section from 
Amalner to Nardana on this line has been taken up 
Further consideration will be possible once the survey 
report becomes available

Modernisation of Railway Stations in Assam

1470 DR. ARUN KUMAR SARM A : W ill the  
Minister of RAILWAYS be pleased to state ;

(a) the nam es of railw ay stations in Assam  
modernised during each of the last three years;

(b) the names of railway stations in the State, where 
modernisation work is in progress;

(c) whether a few more railway stations in the State 
have been selected for modernisation during the current 
year;

(d) if so, the details thereof; and

(e) the time by which the work is likely to be 
completed?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Rangiya, 
Guwahati. Lumding, Gosaigaonhut, Silchar and.N ew  
Bongaigaon railway stations were modernised during 
the last three years.

(b) Guwahati,

(c) to (e). Works of provision of new station building 
at Tinsukia and remodelling of station building at Rangiya 
have been taken up and are expected to be completed 
during 1997-98 subject to availability of adequate funds.

Environment Damage due to Slaughter Houses

1471. SHRI JAG MOHAN : Will the Minister of 
ENVIRONMENT AND FORESTS be pleased to state ;

(a) whether careless throwing of animal carcasses 
an untreated blood all around in the opeh by the 
slaughter houses near the airports has been causing 
damage to the aircrafts and environment;

(b) if so, the details thereof and the number of 
authorised and unauthorised slaughter houses in the 
country, State-wise and

(c) the effective action/m easures taken by the 
Central and State Pollution Control Boards in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN 
PRASAD N ISH A D ) ; (a) and (b). The uncontrolled  
throwing of animal carcasses and untreated blood by 
the slaughter houses all around in the open near the 
airports attract scavenger birds which could cause 
damage to the aircrafts due to bird hit as well as create 
unhygemc conditions and pollution problems.

State-wise number of authorized slaughter houses 
is given in the enclosed. No data is available on 
unauthorized slaughter houses.

(c) The responsibility of proper management of 
slaughter houses mainly rests with the municipal 
corporations /com m ittees  and o ther local bodies. 
However, in order to reduce the menace caused by the 
slaughter houses, the Central Pollution Control Board 
has taken the fallowing measures ;

- A com prehensive industry docum ent on 
slaughter houses, meat and sea-food process 
has been prepared by the Central Pollution 
Control Board to serve as guidelines.


